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9. — do — 22.3%

4

Perfection Saree House, New Delhi
South Extension.

10. — do - 23.22 B-5, Safdarjung Enclave.

11. 1.11,84 09.50 Netaji Nagar Market.

12. — do — 10.00 Gurdwara Village Maujpur.

13. — do — 11.10 Chuna Mandi, Paharganj.

14. — do — 11.18 Gurudwara Yamuna Vihar,

‘ Shahdara.

15, — do — 12.20 Near C. 1/10. Ashok Vihar,
Phase II, New Delhi.

16. 2.11.84 10.50 Hari Nagar Ashram,

17. — do — 20.15 Milk Booth, Babarpur Road.

[Translation]

Security Arrangement for VIPs

486. DR. CHANDRA SHEKHAR
TRIPATHI : Will the Minister of HOME
AFFAIRS be pleased to State :

(a) whether itis a fact that security
arrangements for V.1.Ps are not satisfactory;

(b) if so, whether Governmcnt propose
to make some special securily arrangements
for them ;

(¢) if so, by what timc and the broad
features thereof ; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN- THE
DEPARTMENT OF INTERNAL
SECURITY (SHR1 ARUN'NEHRU) : (a)
and \b). No Sir. Specific instructions
exist for provision of security arrangements
of the VIPs. In addition, these arrange-
ments are reviewed from time to time by
the concerned security authorities and are
strengthend in the light of threat perczption
in each case.

(¢) and) (d). Does not arise.

[ English]
Indigenising of T.V. Sets

487.  SHRI MUKUL WASNIK : Will
the PRIME MINISTER be pleased to
state :

(a) whether T.V. industry is indigeni-
sing the T.V. sets in two years provided
Government ensure the supply of com.-
ponenis at international prices ;

(b) if so;, whether Government have
formulated any schemes:in this regard ; and

(c) the details thereof ?

THE. MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND
TECHNOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY ELECTRONICS AND
SPACE (SHRI SHIVRAJ V. PATIL):
(a) and (b). In order to ensure that
cconomically viable capacities for the
manufacture of electronic components
are established in the country to produce
components at as near international prices
as pessible government has taken a series
of measures which includes : delicensing of
the industry, exemption under Section 22A
of thc MRTP Act and majority foreign
equity participation in case of closely held
high technologies.

(c) The key components used in the
CTV are picture tubes, deflection com-
ponents, EHTSs, tuners, switches, SMPS
power supply, ICs and semiconductors
which together contribute over 80% of the
value of components used in a CTV. At
present virtually all these components are
being imported except some of the ICs and
transistors, which are being assembled by
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BEL. BEL has also rccently commenced
production of saw filters used in CTV.
Other gcneral purpose componcents like
capacitors, resisters, switches, loudspcakers,
saw filers and crystals are being produced
locally, The manufacturc of deflection
components, EHTs, tuners, SMPS power
supply and delay lines arc likely to com-
menee in 1986. Itis expected that the
manufacture of CPTs will also commence
in 1987-88. By 1988 it is therefore,
expected that virtually all the components
used in a CTV receiver would be indigenised.

Proposal to Open Namibian Embassy
in New Delhi

488 SHRI P. KOLANDAIVELU : Will
the Minister of EXTERNAIL. AFFAIRS be

pleased to state :

(a) whether Namibia has proposed to
open a full fledged embassy in New Delhi ;

(b) if so, whether India has agreed to
this proposal of Namibia ; and

(¢) whether it will not affcct our
relations with United States of America ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI B. R, BHAGAT) : (a)
and (b). An office of the South West
Africa People’s Organisation (SWAFPO) has
peen functioning in India from January
1982 with our full cooperation. SWAPO
is racognised by the United Nations and the
Non-aligned Movement as the sole and
authentic representative of the people of
Namibia, a view to which India fully sub-
scribes. The SWAPO Mission hus now been
recogniscd by thc Government of India as
the Embassy of SWAPO.

(¢) No, Sir.

Indo-Nepal Treaty

489. SHRI BRAJAMOHAN

MOHANTY will the Minister of
EXTERNAL AFFAIRS be pleased to state :

(a) whether a recent Indo-Nepal treaty
any sﬁpulation has been made abput the
construction of Kohalpur-Mahzakali road,

now suspended ;

(b) if so, the details thereof ; and

KARTIKA 29, 1907 (SAKA)

Written Answers 82

(c) whatis thc financial impiications
so far as India is concerned in construction
of 200 kms. road in the Terai region of
Nepal by India as agreed upon in the
agrcement ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI B.R. BHAGAT) : (a)
to (c). An agreement was reached between
India and Nepal on 26th September, 1985
for the construction of a road in Terai
region of Nepal between Kohulpur and
Mahakali.  Under this agreement India
will provide grant assistance of Rs. 50
crores for this construction, The project
shall be cxecutcd by Nepal and .compleated
in 48 months, Both governments will
mutually cooperate to cnsure completion
of the project within the agreed time and
TCSOUrCes.

Liberalisation of Pension Rules for
Employees Retiring after March, 1985

490. SHR1 C. MADHAV REDDI :
Will the PRIME MINISTER be pleased
to state

(a) whether Government would extend
the benefit of liberaliscd Pcnsion Rules to
cmployees who retired before March, 1985,

(b) if not rcasons for the same ;

- (c¢) the number of Government cmplo-
yees who retired before this date and would
become cligible ; and

(d) the amount Government will have
to pay if this concession is extendced to such
enmiployces as well ?

DEPUTY MINISTER IN THE
OF PERSONNEL AND
ADMINISTRATIVE RE-
PUBLIC GRIEVANCES
(SHRI P. CHIDAMBA-
RAM) : (a) and (b). No, Sir, In accor-,
dance with the C.CS. (Pension) Rulese
1972, pension claims are cegulated by th
provisions In force at the timc when a
Government employee retires, or is retired,
or is discharged, or is allowed to resign
from service, or dies, as the case may be,

THE
MINISTRY
TRAINING,
FORMS AND
AND PENSION

(¢) and (d). The information is not

rcadily available.





